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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Coram: Hon’ble Mr. HARIHAR PRAKASH CHATURVEDI, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Name of the Company: Devang Pandya

(J K'Agro Impex Pvt. Ltd.)
V/s.

Registrar of Companies, Gujarat.

Section of the Companies Act: section 252 (3) of the Companies Act. 2013

S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION REPRESENTATION _ SIGNATURE

1 AMRISH N. GaNoH]l  PCS

2. Nachilkek D MNe\tle  Advoests RQ‘PO rd e i A@f:‘

<4 T :Def)“

ORDER

PCS Mr. Amrish Gandhi is present for the Appellant. Advocate Mr. Nachiket D.
Mehta 1s present for the Respondent (Income Tax Department)

The representation from the ROC is received.

The representation from the Income Tax Department is received, though its Ld.
Lawyer.

Heard arguments of learned PCS for the Appellant.

The order 1s reserved.

o —
MANORAMA KUMARI HARIHAR PRAKASH'CHATURVEDI

MEMBER JUDICIAL MEMBER JUDICIAL
Dated this the 4™ day of September, 2018




